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(b) );'es. Sir. 

(c) Sites in Kerala have been assessed 
by the Site Selection Committee (or setting 
Up nuclear power stations and its report 
for the Southern Electricity Region of 
which l(.erala forms a constituent part is 
under COD ideration of the Qovernment. 

Ministry for Urban Development at tbe 
Centre 

2349. SHRI NA SINGRAO SURYA. 
WANSHI : Will tbe PRIME. MINISTER 
be pleased . to sta te : 

(a) whether Government bave consi .. 
dered the recommenda tions. of the study 
team .set up by the Admini trative Reforms 
Commission under the chairmanship of 
Sarvasbri Dr. B.O. Barve and Dr. C.D. 
Deshmukh to hav ful) .. tledged Machinery/ 
Ministry for urban development at the 
Centre; 

(b) if SOt the details thereof; and . 

(C) jf not, the reasons thereof? 

T IE Ml ISTBR OF STATE IN tHE 
DE ARTMENT OF ERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURB (SHRI K.P. SINGH DBO): 
(a) to (0). The Study Teams appointed by 
,the Admitdsttative Reforms Commi sion 
submitted their reports to th Commission 
and not to the Government. The Study 
Team on "Machinery of the Government 
of India an·d its Procedure of Work" did 
not recommend fhe setting up of a full· 
Bedged Ministry for Urban Development 
at tbe Centre but recommended the setting 

. uJ;) of a Department of Regional Planning 
(within the proposed Ministry of Health, 

. Family Planning and Regional Planning) 
responsible for 'rown and C<;>untry Plann .. 
ing • . Utban Development, Housin8. Lands 
aDd Local Self·Government. The · Comi
mssion did not agree with the above 
recommendation of its Study Tea:m. . 

Mo.nument of Mabbub Mansion at 'Malakbet, 
Hyderabad 

2350. SHRI B B. RAMAIAH : Will the 
Minister of CULTURE b pleased to 
state: 

(a) whether Government's attenHOD 
has b~en drawn· to the news item appearing 
io tbe News Time dated 27 February. 1985 

regarding the . aJleged neglect of the 
Mahbub Mansion at Malakhet in 
Hyderabad and if so, corrective tep5 
taken/proposed; and 

, (b) whether Government have any 
policies/programmes to protect the known 
elCisting monument including those under 
tbe State Government, and if so, reasons 
for neglect of Mabbub Mansion? 

·THE MINISTER OP STATE IN THE 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
CULTURE (SHRI I{.P. SINGH DEO) : 
(a) Yes. Sir. The Mansion is not a monu
ment und6r the protection of the Archaeo .. 
logical. Survey of lndta. Government of 
Andhra radesh have been requested to 
look into the rna Uer. 

(b) ArQhaeol0.gical Survey of India 
protects only tbose monuments, including 
tho e under tne State Gove nm~nt, which 
are more than 100 y.ears oJd and considered 
historically, archaeo]ogicaJly and architec
turaJ)y to be of na tionaJ importance. As 
the Mansion is not under the protection 
of the Archaeo.logical Survey of India, the 
question of its neglect by the Archaeolo
gical Surv, y of India does not arise. 

. "Natiooal Per pecUve 'Plan to Preveot 
W tet Pollution" 

2351. SHRI SRI HARI RAO : Will 
the PRIMB MINISTER be pleased to 
state· : 

(8) whether ther is widespread poilu .. 
tion of riVers in India, including tbe 
Ganga; 

(b) if so, the full Qetails of tbe polJu • 
(ioo and plans to prevent such pollution 
due to the discharge from farms/cities. in
dustrial wastes ahd fertilizers/pesticides 
from the fields; 

(c) whether his Ministry has prepared 
any action Plan for prevention 'of pulJution 
in Ganga during the Seventh Five Year 
Plan; 

(d) jf SQ., the estimated amount there
for and number of cities to be covered 
thereby; and 

(e) ' Wheth ( any National Per pcctivc 
Plan bas been draWl) for the eotire 
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country's needs to prevent pollution of 
water and if SOl detail ther f and time 
frame in which the problem is pr oposed to 
be tackled ? . 

(b) Po lu tion of major river in the 
country is con tr ibut d by disposal of un· 
treated waste wat r from the cities and 
towns (80'% to 900/0 f total ' pollution). 
PoJJution pot rltial in the river Ganga basin 
ari iDg .out of human habitation, indus
trial use fertilis rJ e tlcides tc . has been 
estimated . . MunicIpal waste wat r acount .. 
iog for 800/0 to 900/0 ond industrial emu nts 
for 100/0 to 200/0' Studies on river .. b sil1 
specific pollution on discharge from farms, 
fertilizers an pesticides (exc pt for Ganga ) 
have ot · been made. Studies are b jDg 

initiated in he basi,os of BrahOlani~ 

Brahampufra, Cauvery, K'ri hna, Dam dar. 
Mahi and Sabarmnti in the 7lh Plan and 
such studies on tbe remaining rivers of the 
country will be tak n tiP and plans drawn I 

later On. 

(c) and (0). Yes, Sir; An expert 
Committee constituted by the Department 
of Environment has pr par d an Action 
. Plan for · t h~ P'revention of pC)IJution of 
Ganga . Undet th fir t phase f th pro- ' 
gramme, 27 class l citi s would be taken 
up at an f.imated coat of &s .. 250 crores. 

(e) No such p ,Tspective pJan has been 
drawn sO fat' . Howev f. plan will , bl.:l 
formulat d in due course of ti e. Time, 
frame cannot b predict d ,t 'hi sfage. 

[Translation] 

Comp) ints Against Military Officer 

Danapur Cantonment ecruUment 'Office 

2352. SHRI ABDUL HANNAN 
ANSARI : Will th Minister of HOME 
AFFAIRS be pJeasea to tate: 

(a) tbe oumb~r of complaints r ceived 
by C ntra) Bureau of IDve tigation, .Patos 
against tbe Military Officer of Dauapur 
Can t oment R clui tmcnt Office from 
,January, 1963 to 20 Ma.rch. 1985; and 
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(b) the number of complaints disposed 
f and those which are still pending? 

THE MINISTER OF STATE IN THB . 
MINISTRY OF HOME AFFAIRS (SHRI. 
MATI ' RAM DULA I SINH'A) : (a) and 
(b). The. information i' being collected 
and will be laid on the Table of the 

ouse,. 

[English] 

Los of Fore ts ue to Floods 

2353 . SHRI BANW I LAL BAIRWA: 
WHI the P,RIME MINISTER b pJeased to 
state ~ 

(a) the causes of the increased intensity 
of floods allover th oountry; 

(b) the extent to which Joss of forests 
ar ' te~ponsib le for such a phenomenon; and 

(c) the detail of the schemes for 
pre. ervation of forests in hill are.8S to 
preven t floods ? 

THE MINISTER OF STATE IN THE 
M N[STRY OF ENVIRON.MBNT AND 
FOR, STS (Sa I VIR SEN): (a) The 
main call eS of increased intensity of floods 
in the country are. 

(i) Denudation of forests; 

(H) Exce ive grazing; 

(iii) Extension of agricultu(e and horti .. 
culture ·to tcep · slope without 
conservation measures; 

(j'V) Poor drainag ; 

(vi) Tidal bores. 

(b) Though the exact extent cannot . be l 

quantified t denudation of forests is a major 
cause of floods. . . . 

(c) A statement is attached; 

Statement 

Stt!ps taklm/propoS!ed to be lakt!n 10 con .. 
.' erVe and develop The forests of the country 
including those In the hilly areas. 

li) The Forest (conservation) Act, 
1980 has bee~ nacted to check 
indiscriminate diversion of forest 




